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CCP,No, 228 of 1994
in
OA.N0.2708 of 1992

Dated New Delhi, this 9th day of September,1994

Hon'ble shri J. p. aharma,member(Jg
Hon'ble Shri B. K. 3ingh, Member (A

shri Ramesh Chander Sharma

R/o 5481, Street No.1g

Balbir Nagar Extension

Shahdara

OELHI-32 eee HApplicant

By Advocate: Shri s. Ke Sauwhney
VERSUS
1¢ shri Masih-Uz-Zlaman B

Lenera) lianager

Northern Railuay ,New Delhi,
20 Dr B. Nt aiﬁha

Chief Medica) Officer

Northern Railyay

Baroda House
NEW DELHI e+« Respondents

By Advocates Shri He K. Gangwani

ORDER
(Oray)

shri J. p, Sharma, M( J)

Che que amcunting tg Rs. 7S, 725 by the respondents
for Ffipaj Payment of the dbove. The Cé8lcultation
of the same has been Shown tg the 9pplicant ang

placed on reccrd,

2. In vieuw of this, the Jjudgement for which the
contempt yas issued to the TéSpondents has been

Complied with,
3. Notices issued to the T€Spondents stangds

. —

(B. M Singh) (3. p. 3harma)
Nember(ﬂ? Member(J)

discharged. C.C.P. is dismissed,

dbc




